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cial Fo&.·c~ personnel were also travel-
ling. Since it was morning rush hour, 
two ot the Railway Protection Spe-
cial Force men were standing 
near the door of the ':!ompartment. 
The qree of one of the lady passen-
gers got entangled witth the shoulder 
badge of one of the Railway Protec-
tion Special Force personnel and as 
a result thereof the lady fell down. 
The passengers seated in the com-
partment started accusing the Rail. 
way Protection Special Force per-
sonnel &nd this resulted in exchange 
of ho't words. On arrival of the 
train at Baruipara Station some more 
pnSisenger~ and vendors rushed to 
the compartment and a tussle started 
between Railway Protection Special 
Force men and passengers. Finding 
the situntion grave, the Railway 
Proter.tlon Special Force men opened 
fi re in self defence and to protect 
their lives, arms and ammunition 
causing injuries to 4 persons inclu-
ding two ladies. The Railway Pro-
tection Special Force men then took 
shelter in their barrcks near railway 
station in which 14 other Railway 
Protection Special Force men were 
alreay present. The mob followed 
them and started heavy brick bat-
ting. Th~ temporary kitchen of the 
barrack as well as the 1st class wait-
ing hall ""hich was under the control 
of RoP.S.F. were set on fire. The mob 
also threw burning materials into 
the barracks through the windows. 
Finding their lives in danger, the 
Railway Protection Special Force 
personnel inside the barrack had to 
open fire again. The Superintendent 
of Pollce and Dif$trict Magistrate, 
Hooghly reached spot with force and 
tackled the situation and took the 
Railway Protection SpeCial Force 
personnel to Serampur as a measure 
of the personal safety. When the 
Railway Protection Speeial Force 
persottnt"l were being "blken away by 
the Police in their van, the mob 
which was "bo\ft 5000 to 6006 pelted 
stong reetultlh, in tn3ur.tes to 
Superintendellt of pollee, Hoogb1y 

and others. The Police had to fire 
tear gas shells to disperse the mob. 

The Government Railway Police, 
Howrah, West Bengal have register-
ed a case of Crime No. 73 dated 
14-5-80 u/s 3541307 IPC against 4 
Railway Protection Special Force 
PQrsonnel. These 4 Railway Protec-
tion Special Force personnel were 
arrested by the Government Railway 
Police. They have been placed un-
der suspension and further investiga-
tion is in progress. Stern action 
will be taken against those found 
guilty. On a complaint launched by 
the Station Master, Baruiparm, Local 
Police Station, Serampur has regis-
tered a separate case No. 16 dated 
14-5-60 u/s 1471426132313371IIC Lgainst 
the mob No arrests have sO far been 
made. 

National Rail Beads 

3689. SHRI K. p. SINGH DEO: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that the 
Governnlent of Orissa have urged the 
Railway Ministry to declare 244 
blocks headquarters as national rail 
heads to facilitate transport fertiliser 
to the interior 0% the State; 

(b) it so, whether Government have 
considered tile matter; and 

(c) if so, the decision in this 
regard? 

THE DEPUTY MINISTER IN THE 
J4INISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) No. 

(b) No. 

( c) DoeS net arise. 
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National IIla'hwaY8 la india 

3691. SHRI GHUFRAN AZAM: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to' state· 

(a) the number of National High-
waY3 in India; 

(b) the percentage of roads which 
are classed as National Highways; 

(c) the measures proposed to pro-
vide two traffic lanes; 

(d) whether there is a proposal to 
increase the amount allocated for 
National Highways; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH): 

(a) 57. 

(b) 6 Per cent 

(c) subject to the availability of 
resources every effort is ibeing made 
to provide two-lane carriageway on 
National Highways wherever justified 
by traffic requirements and with the 
completion of 'on-going works' sanc-
tioned during the 4th and 5th Plan 
periods and in the 1st two years of 
the Five Year Plan 1978-83, a length 
<:It about 21,500 Kms. (roughly 73 
per cent of the National Highways 
Net-work) is expected to have two-
lane carriageway. 

(d) and (e). There Is a provisIon 
of Rs. 90 crores tor National Hilh-
way original improvement works in 
the Budget Estimates 1980-81 and the 
question of increasing existing allo-
cation can be considered only at the 
Revised Estimates 1980-81 stage de-
pending upon the actual requirement. 
of the states and availability of re-
sources. 

Increase ill the Prices of Blochfllllllc: 
Salts 

3692. SHRI PIUS TIRKEY: WW 
the Minister of HEALTH be plea~ed 
to state: 

(a) whether the price of Bio-chemic 
salts is increasing rapidly; 

(b) whether it is because the sugar 
9f milk, a carrier base is imported; 

(c) what efforts have already been 
made by Government to find a sub-
stitute of sugar of milk; and 

(d) what control has been exer-
cised by Government both on price 
and quality and how many compa-
nies have been brought to book dur-
ing the last three years for market ... 
ing substandard stuff? 

THE MIN1STER OF STATE IN 
THE MINISTRY OF HEALTH (SHRI 
NIHAR RANJAN LASKAR): (8) 
and (b). NO. 

(C) Dr. Schussler who introducecl 
'The Twelve TiSSUe Remedies has 
unambiguouSly stipulated the use or 
sugar of milk in preparation of 'The 
TwelVe Tissue Remedies'. The ques-
tiOn o'f finding a substitute, therefore, 
does not arise. 

(d) Homoeopathic drugs including 
Bio .. chemic ~medies are exempt from 
the operation of the Drugs (Prfces 
Control) Or~.er, 1979. Regarding 
their quality control, replies received 
trom most Of the stateslUnion Terri .. 
tories hav'e stated that no company 
was brought to book during the last. 
three years. 




